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'M p.Olifed TechnlentNon !‘eg,hmmi
fmployees Linian :
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Shrt Antony De'sa & another

pes el

32 f&;;t Kesnrs Sfo Late Shei B. P Kesard, nped abgut 48 years Peingipn

4 Socretary, Dopartmentof Cooperation, Clovernment of Madhya Prodedh,

’ : Bhopet do hereby make oath and state ag under:

e
~

\.  ‘That the deponent is the Respondent No. 2 and e wonvarsant Wit
the facts of the case.

5 “That the matter was listed 2 25,4.2043 for firal heawing Sangwith
’ e 16830!’*0?1 and other coriected matter, on the reguiest of o unsel 1oy
'%k&'&ﬁw'wﬁmﬁer ¢his matter was wker up. 1o this mater derad
already filed }wwwer during course oOF argumnent the Hom ble vour has
directed to submit affidgvit giving particular detiils in respect t posiion
of employee. In'cam;}izmmﬁ af the divections jsstied by this Hou™hle court

respondent submit fullowing particulars.
3. That the members to whom ’nez&eﬁﬁ of fifth and souht pad
commission has becn extendud are 3740 list showing b Toonnesd

filed as Annexure R-1

The empioyw& 10 whe*n benafit is ver to be exte paded s peiter s

e PR I




mmmww? has been extend up 11.08.2015 and aterefem T
ﬂ&ya%sha!: be madetp extend benefs during this period. Copy of-
order My%m cf palicy filed as Aunexure 1223

“’?‘h&t oitt o the 716 employees for whom the pracess is under way,
ﬁk‘é“ of 26 ampit;yaéa, WHS do not even have the wminimum educational’
quallfication to be absorbed to the

Thele list 5 filed os Annexars Red

lowest cadre of group 4 employees.

g : Depornent -

Verifieati n

I, Ajit Kesari, the above named deponent, do hereby verifyv that the

contents of above paras 1 106 are true to 0ty personal knowledge.

“

Verified and signed on this day of £9-04-2015 at Bhopa),

Bhopal

Dated ; é 7 Agaa i

- Digitally signed by
) GAYATRI GAYATRI PARASHAR
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